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RAJYA SABHA

Fhursday, the 2nd August, 1984) 11
Sravana, 1906 (Saka)

The House met at eleven of the clock
Afy. Chairman in the Chair.
ORAL ANSWERS TO QUESTIONS

MR. CHAIRMAN: Question No. 161.
Mr. Chaturanan Mishra.

SHRI CHATURANAN MISHRA:
Question No. 161, :
Brain drain from the Madras Atomic

Power Stations ..

*161, SHR1 CHATURANAN
*MISHRA:*

MISS SAROJ KHAPARDE:

Will the PRIME MINISTER be pleased
o state:

{a) whether it is a fact that in the
Madras Atomic Power Project a  large
@ammber of experienced trained engineers
Bave cesigned snd left for Gulf countries
28 a result of which the plant is limping;

(b) if so, what steps ‘Governmeiat pro-
pose to take stop the drain of trained

personnel from the country?

THE MINISTER OF STATE IN THE
DEPARTMENT OF SCIENCE AND
TECHNOLOGY, ATOMIC ENERGY,
SPACE, ELECTRONICS AND OCEAN
DEVELOPMENT (SHRI SHIVRAJ V.
PATIL): (a) It is true that a number of
frained and experienced
technicians have resigned from the Madras

engineers and

1The question was actually asked in the
floor of the House by Shri Chaturanan
Mishra.
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Atomic Power Project.  However, the

Station Authorities have ensured that the

performance of Unit-I is not adversely
" affected on this account.
(b) Govermment have taken various

measures to prevent the loss of trained and
experienced personnel by providing better
service conditions.
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SHRI SHANKARRAO NARAYAN-
RAO DESHMUKH; Sir, I would like to
know whether it is a fact that the Report
of the Committee contains the appalling
fact that they were lowly paid and they

* were not properly treated in the Depart-
ment concerned.

SHRI SHIVRAJ V.PATIL. Sir, this
question is a relative question. J§ we are
to compare the emolumentg which are
given to the scientists, technologisty and
technicians working in the Atomic Energy
Department with the emoluments which
are given to the cngineers, technologists
ang scientists working in the public un-
dertakings, the answer would roughly be
“No”, would be in the negative. If it is
- compared with the emoluments made
available to the engineers and scientists
working 'in some private sector companie®
or in companies which are situated outside
or foreign companies, tha answer will be a
little different. But there is po record (o
show even jp the report that they are not
treated properly,

ot TAMT AIRI : ATFAAF, LT
2gr amr g fx

st gawfa : aar @7 AT § 7
off YW AR ¢ 9N g AT

g fear  gfeg, & 1 7 asT <@r
g, 1 R@r AQrar g aa sfasc



Orel Answers
5 .
ar wigy &xfar o F% g0 gifham
frgad § sMa A ar Aanfea Fwag
A G £ XA T - S £ 1)
& ar g4 whoerA ¥ g3 w16 g

dfx wmsr oar anr gur € fami

f& Twifiav agfess moar aden
ytee fwam =1 ZHH ST AT | FAET
gt A A glaur fado g, Sa-
%2 & AR #, e T arg I
i AT &, THaT Wity &% oq
A T F 9AaE 0 A I oW
o AT E 1 AT UF KW ag g
fa =t atfsa ®em §, Fuq §,
q @AFE A7 1 9 g framd
X § A g wawr featsw -

T OET R F MV T 4y ay A

-

F1a0 9 HSBIT & HAT qlesr
g & amawe gtae merfus oae
# ogwiv ag aw fvaigw w §
e fazad W AV T ISHET S
g wm A7 H@r I ¥ 2=
giglee sq-¢ fadmr ¥ =& A

g1 g Trvd & Faroq4r pewre.
oy ¥y ®ow W gy ava &
Al wix 1A uigfer §, Tavmdz
& sawr avfan wema § i ofe-
gaq RN w0k T [anT GO @y
wfns F artgs & gEEr W AT

FEf AT A BT HE )

oy freeet qo wiEw s A0
ag 4ty wgt § fo vyl « fanad
¥ ar gawr 34 feweie # faar

AT &1 Ar7-3% &Ta & fa8 gH&
e & amar & 1 Iyb {1 w9
EFee , ergweT, Efw a8 §a0 &

-

WEAAT Fr R v ToT 367 2Fm

g ATH &, ar sweare faa arag .

fv F g+ WFFT: ¥ Tw AT
dffs awe w0 T FIv T @
gAT BT & § T4 IM9 wIF 9y

[ 2 AUG.

1984 1]

to Questions 6

A F oar i AT 9 & gE
FE A1z7 RN 7 QWA E 1 wa
u3 AValy HeqTH@  |Eer ¥ 9mE
5 fr S ae ¥ &g ®IH AT ame-
foez argv =% w1y §, 3aF DamwmAw
ARTT ? A THAT WETa wd wgq 999
W owwe fgar 1 46 ag Iw  Wew
T F oy 38F0 A fEg ganw
¥ ome WA F, THET KFAT 9FAT

SHRI VITHALBHAI  MOTIRAM
PATEL: Mr. Chairman, Sir, may I know
from the hon. Prime Minister whether it

is a fact that enough funds are not provi-
ded for research work to the scientists and

- engineers and because of frustration they

go abroad where they are gen.ing better faci-
lities and better funds for research work.

SHRI SHIVRAT V. PATIL: I have al-
ready stated that we are trying 1o provide
more than cnough facilities to our scien-
tists, techmologists and technicians to
carry on their research work in different
areas, W, were spending only S0 croies of
rupees in the First Five Yeur Plan andin
the Sixth Plan we have allotted about 3500
crores of rupees for research and develop-
ment. The Departments are with the hon.
Prime Minister who i3 directly looking in-
to the problems of research and develop-
ment and providing facilities wherever it
is possible by advising the different De-
partments ip the Government of India,
Our approach is to provide facilitics which
are really required and to see that in
areag of science and technology we catch
up with the world.

MR. CHAIRMAN: Only iwo
questions,

more

sitaa Kfaerarg Tsirage wegm
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they want to come back but they are re-
luctant because the same facilities which
they want are not given by our Govern-
ment. But they are very kecn to return
to our country,
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MR. CHAIRMAN: Now the last sup-
plementary.

SHRI VISHVAIIT PRITHVDIT
SINGH. Mr, Chairman, Sir, this is not
the first time that this House has discussed
the question of our trained engineers and
techmocrats from sensitive areas leaving
the country, A lot of apprehension has
been expressed about the secrets belonging
to our nation going away from us, reach-
ing the hands of our enemies or the count-
ries which are inimical to us, T would like
t0 know from the Minister if it is
not a fact that there must be various
categories Of scientists working in
these power plants, those which work
in the sensitive areas and those which
work in the non-sensitive areas. Have their
been aay resignations or any departures
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{rom those areas which are most secret
and most sensitive?

SHRI SHIVRAY V. PATIL: Sir, for
the benefit of the hon. Member I would
like to bring to his notice that only three
scientists and about 20 techniciams have
left from Madras Atomic Power Project.
The number of scientists is less and the
number of technicians is more. Now, they
are going to the countries where lucrative
remunerations are available to them. It
would mot be possible for me to give the
detailed information -whether these scien-
tists were working in the sensitive areas
or not but it is generally seen that the
scientists working in the important areas
are persons who understand their responsi-
bility and as far as my knowledge at
this time with the information which is
available to me is concerned, this thing
has not happened.

MR. CHAIRMAN: Question No. 162.

Protest against Anti-India propaganda by

.. the B, B, C.
(@ *162. SHRI NAND KISHORE
BHATT:+

SHRI BHIM RAJ:

Will the PRIME MINISTER be pleas-
ed to state:

(a) whether Government of India have
lodged any protest with the British Gov-
ernment against the anti-India propoganda
being telecast/broadcast by the B. B. C;
and

(b) if so, what are the details in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A, RAHIM). (a) and (b)
B. B. C. Radin on June 12 broadcast a
programme featuring an imterview  with
Dr. Jagjit Singh Chauhan in which he ex-
pressed violent and inflamatory views, and
uttered threats aganist Indian leaders. Our
High Commission i1 UK. took strong ex-
ception to this broadcast and raised the
matter with the British authorities.

{The question was actually asked
Kishore Bhatt.

onthe floor of the House by Shri  Nand

@Previously Starred Question No. 82, fransferved from the 27th July, 1984.



